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notification, $,0. No. 947 (E), dated
the 14th December, 1993,

{Flaced in Libra.y, See No, LT—
1305/95]

Reportt pf the Law Commission of India

THE MINISTER OF STATE IN
THE MINISTRY OF LAW JUSTICHE
AND COMPANY AFFAIRS (SHRI H.
R, BHARDWAJ): Madam, | lay on
ine Table a copy (in English and
Hindiy of the One Hundred and Fifty-
sweond Repory of the Law Commission
of India on Custodial Crimeg,

IFiuaced in Library, See No, LT—
7802/95]

(I) Report and accounts (1993-94)
of (he Electronic Service and Train-
ing Centre, Nainital,

(IIy Report and accountg 199394
of the Nationa] Federation of In-
dustrial cooperative Ltd, New Delhi.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
M, ARUNACHALAM): Madam,
I lay on the Table a copy each (in
English and Hindi) of the following

papers—

(i) (a) Annual Report and Acc-
ounts of the Electronics Service and
Training Centre, Nainital, for the
vear 1993.94, together with the
Auditors’ Report on the Accounts.

(b) Statement by Government
accepting the above Report,

(c) Statemeny giving reasons for
the delay in laying the paperg men-
tioned at (a) above.

|Placed in Library, See No, LT—
6854/95]

(i (a) Annual Report of the Na-
fional Federation of Industrial Coo-
perativeg Limited, New Delhi, for
the year 1993.34.

(b) Annua] Accounts of the Na-

tiona] Federation of Industrial Co-
opematives Limited, New Delhi, for
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the year 1993-94, and the Auditors’
Repori |hereon,

(¢) Review by Government on
tie working of the above Federa-
tion.

[Placed In Library. See No, L'T—
76L5/95}
i
Notifications of {he Kigisity of Perso-
nuel Public Grievapees ajd Pensions

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
FUBLIC GRIEVANCES AND PEN-
5/ONS (SHRIMATI MARGARET
ALVA)Y: Madam, I lay on the Table,
under sub-section (Z) of section 3 of
the Al India Services Act, 1951, a
copy each (in English and Hindiy of
the foiluwing Notificatwons of the
Ministry of Personnel, Public Griev-
ances and Pensions (Department of
Personnel and Training):—

(1) GSR No. 5%3(E), dated the
3vd December, 1994, publishing the
Indian Foresy Service (Pay) Third
Amendment Rules, 1994,

12) GSR No. 887(E), dated the
29ih December, 1994; publishing the
Indian Police Service (Fixation »f
Cadre Strength) Ninth Amendment

Regulations, 1994,

(3) GSR No. 888(E), dated the
29th December, 1994, publishing
lhe Indian Police Service (Pay)
Ninth Amendment Rules, 1994.

(4) GSR No. 361(E), dated the
25th April, 1995, constituting the
Joint Cadre Authority for the In-
diap Administrative Service, Indian
Police Service and Indian  Forest
Service Joint Cadre of  Arunachal
Pradesh —Gog —~—Mizoray, —Unjon
Territories,

[Placed in Library, See No, LT—-
7806/95]

Accounts 1992-93 of the All India Ipstitag
of Medical Science, New Delhi
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THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (DR. C. SILVE-
RA): Madam, I lgy on the Table a
copy each (in English and Hindi)
of the following papers: —

(i) Annua} Accounts of the All
India Institute of Medical Sciences,
New Delhi, for the yegar 1992.93,
under section 18 of the All India
Institute of Medical Sciences Act,
1956,

(iiy Statement giving reasons for
the delay in laying the papers men-
tioned at (i) above.

[Placed in Library. See No, LT—
7809/95]

Notification of the Ministry of Rural
Areas and Employment

AW da AT WM Fred |
ey Wt (o vew Wi we9) : wgiean
F afy gaa (Sofrmoon i fagiea)
ufafrn, 1937 & w3
A (2) F A gpir @
T Qame "arrg (i fawr

(1) Statement No. XXX{I  ~—
(2) Statement No, XXXV -—
(3) Statement No, XXXIV —
(4) Statement No, XXXX  —

(5) Statement No, XXIV —_
(6) Statement No, XXXV = —

- (7) -Statement No, XXVII] —

. (8) Statement No, XXX —_—
9) Statement No, XXV —_

" '
[

(18} Statement No. XXIII —

fawrm) v Getataa  sfagean
F1 ur-uw Sf fawed faaeor afga
|WT 93 9 Wal § =

(1) Qv HoiFer AR
fargiwa faaw, 1993 & arfug
FLq ey @wAfq. g 162, [FAiw
2 w89, 1994

(2) waie spiwr 71T fagis
(dwew) fraw, 1993 N Swrfea
W gy ALl do 163, feaiw
2 wid, 1994

[Placed in Library. See No, LT—
7112/95)

Statements showing action taken by
Govt on the various assurances. pronlists
and undertaking
THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENT-
ARY AFFAIRS (SHRI MATANG
SINH): Madam, I lay on the Table
the following statements (in English
and Hindi) showing the action taken
by Government pn the varioug. assu-
rances, promises and underfmkings
given during the Sessions shown

against each:—

Huhdred and Forty "Fifth ' Session,
Hundred and Forty Sixth Session,
1988 " o
Hundred and Forty Eighth Session,
1988 - o

Hundred and Forty Ninth Session,
1989

Hundred and Fiftieth Session, 1989

Hundred and .'I‘Tifty First Session,
1989 )

Hundred and Fifty Fourth Session,
1990 : .

Hundred and Fifty ijth Session,
1996

" Hundred and Fifty Ninth  Session,
1991 s s
Hundred and Sixtieth Session, 1991



